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ment with the cOlicertted State Govern. 
ments, thero is any provision or scope for 
getting any return on tho Central inves," 
ments? 

THE DEPUTY MINISTER IN THE 
MINISTRY OP LABOUR, EMPLOYMENT 
AND REHABILITATION (SMRI D.R. 
CHAVAN): (a) Rs. 14.99 crores upto 
31st December, 1967. 

(b) Rs. 4.31 Crores upto 31st Deoember, 
1967. 

(c) Upto the end of December, 1967, 
the total amount spent on general devlop. 
ment was Rs. 6.50 crores. 

(d) It has been proposed that (i) roads 
taken up by the Dandakaranya Develop-
IDent Authority for improvement/construc. 
tion would be transferred back to the State 
Government concerned free of cost after 
these have been completed; (ii) the 
permanent buildings such as hospitals, 
schools and primary health centres construc· 
ted by the Dandakaranya Development 
Authority would be transferred to the State 
Governments concerned free of cost if they 
asree to run these services as State schen\es, 
and (iii) the project buildings such as 
administrative blocks and residential quar· 
ters constructed by the Dandakaranya 
Development Authority would be handed 
over to the State Governments on their 
paying the value thereof to the Govern· 
ment of India. 

The terms and conditions for trall8fer 
of irrigation projects constructed by the 
Dandakaranya Development Authority to 
the State Governments are under considera· 
tion in consultation with the concerned 
State Governments. 
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P ... IIdJ ... or Oil SHeIl 

6999. SHRI M. L. SONDHI: Will 
the Minister of FOOD AND AGRICUL-
TURE be pleased 10 slale : 

(a) the produclion of various kinds or 
oil seeds in the ,",ounlry during Ihe past 
five years; 

(b) whether some of the areas have 
discontinued growing oil seeds ; and 

(c) ir so, Ihe reas('n. therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE): (a) The total produotion of 
the five major oil seed., viz., groundnut, 
castor, rapeseed-mustard, sesamum and 
linseed, in Ihe country during the past 
five years is indicated below :-

Year 
1962·63 
1963·64 
1964-65 
1965-66 
1966-67 

(b) No, Sir. 

P-fflthtctitnt i/l '000 lOlllles 

7,388 
7,133 
8,458 
6,346 
6,489 

(c) Does not arise. 

7000. SHRI R. BARUA : 
iHRI K.SURYANAIlAYANA: 

Will the Millister of FOOD AND 
AGRlCVLTVIlE be pIcaIed to ilate : 

ta) 1\'11111",," t!lf ~rd foulldation baO 
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extended aJ;I aid of Itl. SO cro_ 10 set lIP 
an AlI;ricultural DevelOpul&nl Corporation 
in J,odia ; and 

(0) if so, how far the scheme is beiog 
itnplemeoted ? 

THE MINISTER OF STA 11': IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE): (a) No, but a proposal has 
been formulated, in COlISultation with the 
Ford F<lundlition, to let up Agricultural 
Development Corporatioll8 f"" the integr.at-
ed development of certain areas widl 
Wi$ured irrigation in the States of BilHr,r, 
Madltya Pradesh and MYlore. The exact 
requirCIIIeAts of funds to be ~ tty ~ 
Slale and tbe Centre have not Qeen workOli 
o .. t so fae. 

(h) Detailed proposals in this behalf 
are awaited frOlll the State GOverDlIlCIltS. 

Telepboae Connections in Ahmedabad City 

7001. SHRI R. K. AMIN : 
SHRI D. R. PMlMAll ; 
Sl;IRIRAMCHANDItA 

I. AMIN: 

Will the Milrister of COMMUNICA-
TIONS be pleased to stale: . 

(u) the total number of demands for 
telephone conneclions in Ahmedabad city 
received by Ihe Telephone Department 
during 1964-65, 1965-66 and 1966-67 ; 

(b) the number of telephone connec-
tions stanted and given, year-wise ; 

(c) whether these demands are pending 
for mere than three years anel if so, the 
details thereof, year· wise ; and 

'Id? the amount deposited iD the Depart-
ment by the applicants ~ldng telephone 
ooilDedtiQIIII ? 

THE M1NISTfA OF STAl'E I:N lloIE 
DEPARTMENTS OF PABILI:A~V 
AFFAIRS AND COMMUNICATIONS 
(SHRI I. K. Gl1J]tU.) . 

(a) 1964-65 1054 
11165-66 1160 
1966.67 208l 

(b) }964-65 755 
1965-66 1528 
1ll86-67 3!1'I 

(c) TjI,e total demands pending for over 
three~, al the end of each year are as 
under:- . 

1964-65 
1965-66 
J966-67 

537 
2436 
4643 

(d) There are no cases pending where 
the money has been deposited and tele-
phone connections have not been given. 

Telephone Line, in Villages in Mehsaaa 
Diltrid 

7002. SHRI R. K. AMIN: 
SHRI D. R. PARMAR: 
S.HRI RAMCHANDRA 

I. AMIN: 

Will the Minister of COMMUNICA-
TIONS be pleased to state: 

(a) tbe names of villages in Mehsana 
Di,trict, Gujarat State, which asked for 
telephone I ines from the Telephone Ex-
change doring the last five years, year-wise; 
ucI 

(b) the names of those connected with 
the telephone lines during this period, year-
wiSe ? 

THE MIN-I'S'f'f!R OF STA TI;i IN 1HE 
DB'AilTMENTS OF PARLIAMENTARY 
AFFAmS AND COMMUNICATIONS 
(SHRI I. K. GUJRAL): (a) Number of 
villages in Mehsana District which asked 
for the telephone lines during the last five 
years is as follows: 

t9163 2 
t964 16 
1965 32 
1966 59 
~7 ~S 

Total 164 

N.- '" given ia the ·Iist .,laced on 
the Table of the House. [l'ltICCti -ill Libr.",y 
See No. LT--84Ij68.J 

(h) NaIDCS of vjllaaes ~onoccted wilh 
Telephone lines ate Bivo;n ·be/Qw y.ear-
wise :-

Niurle Year 
1. NijalI!Pura J965 
:. ~llJIlIj ~6 
3. 'UIl8ya-1!avla -do-
4. Vav.:l .do-
'5. Yusl1fpur -do-
6. Valana -do-




